
SUPREME COURT OF INDIA

F.No.4/Judl./2021
   New Delhi, Dated:12.12.2022

CIRCULAR

It is hereby notified that any advocate seeking relief in urgent matters, either on

court holidays or after court hours, shall first approach a senior officer of the Registry

specially deputed for the said purpose, i.e. the Vacation Officer, who after screening

the papers, shall seek directions from the Competent Authority and thereafter inform

the advocate concerned about the directions.

For the abovesaid purpose the following Officers, whose residential addresses

and  Telephone  Nos.  are  given  below,  are  hereby  deputed  for  the  months  shown

against each:

SL.
No.

Officer On Duty Period Address Tel Nos.

1 Ms. Madhu Arora
Additional Registrar

01.01.2023 
to 

31.01.2023 

H.  No.  8-3,  Block-A,
Sector- 13, R.K.Puram,
New Delhi-110066.

011-23115603(O)
9911159234(M)

2 Mr. Anil Dutt Sharma
Deputy Registrar

01.02.2023 
to 

28.02.2023

23/212,  Lodhi  Colony,
New Delhi-110003.

011-23115769(O)
9868200903(M)

3 Mr. R.K.Rakheja
Additional Registrar

01.03.2023
to

31.03.2023

R-9, West Patel Nagar,
New Delhi- 110008.

011-23115610(O)
7838900365(M)

                                                        sd/-     
                 (Sanjeev S. Kalgaonkar)

                      Secretary General

Copy to : 
 All concerned
 The Secretary, Supreme Court Bar Association, New Delhi.
The Secretary Supreme Court Advocates on Record Association, New Delhi.


